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3202. SHRI DHARAMRAO AFZAL- 

PURKAR : Will the Minister of HOME 
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PERSONNEL OF THE DEpAR 
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HEAD OFFICE Nc, 

3203. SHRI UMED SINGH 

Will the Minister of HOMR R 

be pleased to state : A 

ATH. 

(a) the number of Central g¢ 

Service personnel belonging to Ds Cretarigs 

of Personnel who are at neaeng Tee 

in C.B.I. Head Office and out of Aiki 

many have completed more than ‘eet 
ars 

_ in CBI; 

(b) whether a number of these person 

wish to be reverted to their parent office b . % ui 

a ban has been put on their reversion; and 3 

(c) if so, the reasons therefor ? 

THE DEPUTY MINISTER IN THE 

MINISTRY OF HOME AFFAIRS 

(SHRI F. H. MOHSIN): (a) A statement 

is attached. 
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(b) As far as the personnel of the Cente 

Secretariat Services ‘is concerned; Bh 

Head Office is one of the units of the et 

of the Ministry of Home Affairs: Lie 

is no parent office for the personne work! ¥ 

in different units of the cadre. They * 

transferable from one unit to another 

.(c) Does not arise.
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Exclusion of posts in C. B. I. from Tenure for Members of Central Secre- 

P Sa tariat Service Cadres for Postingin 

Central Secretariat Service 
cB 

Cadres 

3204. SHRI UMED SINGH RATHIA : 

Will the PRIME MINISTER be pleased 

to state : 

_ @ whether Government 

ing the question of excluding 

are consider- 

the posts in 

Service 

Cedres; and 

(6) if s0, the decision taken the 

i THE MINISTER OF STATE IN THE 

पट OF HOME AFFAIRS AND IN 

DEPARTMENT OF PERSO 

(SHRIRAMNYWAS 
MIRDHA) : (a) and 

» 
rec en” 
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the ministerial posts in C. B- I. 

from Central Secretariat 
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3205. SHRI UMED SINGH RATHIA: 

Will the Minister of HOME AFFAIRS be 

pleased to state : 

(a) whether any tenure has been fixed for 

members of Central Secretariat Service for 

posting in Central Bureau of Investigation; 

and 

(b) if 80, the period of tenure? 
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